Annexure-1

Name of the corporate debtor: Future Enterprise Limited; Date of commencement of CIRP: 27/02/2023; List of creditors as on: 10/05/2023
List of secured financial creditors belonging to any class of creditors
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Jitender Kothafi

Interim Resolution Professional of
Future Enterprises Limited (under CIRP)
Acting as Resolution Professional u/s 16(5) of the IBC, 2016
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